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is concerned, enough has been an-
swered in that connection. Next
Question. ‘

Shri B. C. Kamble rose—

Mr. Spesker: I shall have to take
disciplinary action if hon. Members
rise in spite of this.

Shri B. C. Eamble: This is a matter
of protection of minorities.

Mr. Speaker: I know; the minori-
ty cannot rule this House. 1 will ask
the hon. Member to resume his seat.
I he does not do so, I will take dis-
ciplinary action.

Shri B. C. Eamble: ! am only asking
for the information.

Shri Tangamani: A statement should
be made by the hon. Minister as to
how many people have been killed.
Why is he not willing to say that?

Shri Nath Pai: Why is he hiding the
number of victims?

Shri B. C. Kamble: I walk out as a
kind of protest.

(Shri B, C. Kamble followed Dby
Shri B. K. Gaikwad, Shri Sive Raj,
Shri Manay, Shri D. A, Katti and
Shri K. U. Parmar left the House).

Engineering Colleges, Assam

*214. Shrl Amjad All: Will the Min-
ister of Education and Scientific
Research be pleased to refer to the
reply given to Starred Question No.
848 on the 13th August, 1857 and
state:

(a) whether any applications seek-
ing permission to increase the num-
ber of seats for admission were recei-
ved from the Principals of Engineer-
ing Colleges in Assam; and

(b) if so, the steps taken thereon?

The Deputy Minister of Education
and Bcientific Research (Shri M. M.
Das): (a) and (b). A statement
giving the required information is laid
an the Table of the Lok Sabha. [See
Appendix I, annexure No. §6.)
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Shri Amjad All: In the statement
it is said:

“The State Government was in-
formed that since the College had
started only in 1955-56 and the
necessary instructional facilities
had not been developed even for
the present students, it would not
be desirable to increase admissions
without a full examination of the
matter by the All India Council
for Technical Education.”

In view of the fact that the Centr
Government has issued clear instru
tions to the Government of Assan
may I know under what conditior
these eight more students were admi'
ted?

Shri M. M. Das: I may submit 1
the hon. Member that in this case i
admitting these 8 students in additic
to the sanctioned number, the State
Government violated the conditions
that were imposed on them.

Shri Amjad All: Is it a fact that in
contravention of the general practice
of intake of students by admission
tests, these eight more students were
admitted on the recommendation of
the Education Minister of Assam?

Shri M. M. Das: It is a State Gov-
ernment institution and so far as
admissions are concerned, we have
got nothing to say. It is done accord-
ing to the discretion of the State Gov-
ernment. But the only condition im-
posed by the Central Government,
along with some others, is that the
total number of admissions should
not exceed the sanctioned number?

Shri Basumatari: May I know whe-
ther there is a proposal from the Gov-
ernment of Assam to start a secoad
engineering college in Assam?

Shri M. M. Das: Already there is
an engineering college in Gauhati
established only two years back. The
college has not yet developed fully.

Shri Basumatari: There is one col-
lege. I want to know whether
second college will be established
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Shri M. M. Das: It is, s college that
will give degree in engineering.

Mr. Speaker: Is there no engineer-
ing college in Assam?

Shri Basumatari: There is one engi-
neering college. 1 wanted to know
whether there is any proposal to start
a second college' anywhere in Assam?

8bri Hem Barua: In view of the
technological and economic backward-
ness of that State, may I know if the
Government is considering the propo-
sal to increase the number of seats in
the engineering colleges there in
Assam?

Shri M, M. Das: It is an old story.
We have already selected 19 engineer-
ing colleges all over the country for
expansion, so that more number of
students could be admitted. The
Gauhati engineering college is one of
them. This year 60 more students
have been admitted, for which sanc-
tion was given. These expansion costs
will be entirely borne by the Govern-
ment of India.

Shrimati Mafida Ahmed: May I
know whether the Government are
contemplating to create some seats ex-
clusively for girls in the engineering
colleges?

Shri M. M. Das: That question
should be decided by the State Gov-
ernment. We are not entitled to dis-
cuss it

fafadw fewz smit # gfeaid

*0. W W EA w0y
wid 5! 3¢ T, Rexs & awifea
T HWT 390§ FIRF T § IO
® gy § o7 g1 N 0 w01 fw

(%) fufeder fewe wde &
gfawT wF %o A ¥ W § § Frandy
wiwifeat g St a1 @R faw
et 9 faewrt frgr w1 @ W, wT
#irw za% a F vfwr foly w3 far
wr g

18 NOVEMBER 1957

Orddw 970
%) uft g, @ w9 Fiw oW
o i ;
(7) o frota wy wx & @
fewr ym

(w) afz svdm@ =t (W) -
T IUL THTAAT §F, A O & aq
wor g ; WX

(¥) %0 g F ww aw Fniw

IR Nomr g ?
neeid  Hamm  § e
(st ammT) : (%) ¥ (7). o

& 1 sraTew wvde ard s fed v &
wiRw %1 g% wfa wwrew w w &
¢ [#Hed ofifm f, s1ww
"wat g9 ]

(9) ot (¥). v & =@

v !

w1 e AR W faar & me
g ¥ 5 wiwifegt 8 fag o 3o
T o o ol ik ag S
Soft & iR § forg w2 #T oo
fastfmd §zax fog v
HWyuagawn wgw g & a9d,
O AR qgsr st # S5 e
¢ SN er waow oo fe
o g gfar @ Qo ol 42

ft g . T WAV A A"
Y ARaw

Shri 8. M. Banerjee: May I know
whether it is in the knowledge of the
hon. Minister that nearly 1-1j2 lakhs
of industrial workers serving in
defence establishments are not cover-
ed by these orders regarding P.T.O.
and if so, whether these orders are
being issued including them also?

Shri Datar: The whole question
was first considered and it was lald
down that so far as privilege ticket





